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ORDER

Per Rajpal Yadav, Vice-President(KZ):-

The present Stay Application was filed by the assessee on 8th
September, 2020. On account of certain defects, it remained pending

before the Registry. In response to our notice, the ld. counsel for the
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assessee submitted that the assessee has resolved the dispute with the
Department under Kar Vivad Samadhan Scheme and, therefore, it does not
want to prosecute its appeal as well as its Stay Application further. He
requested that both these be dismissed as withdrawn. We order

accordingly

3. In the result, the Stay Application as well as the appeal of the
assessee, both are dismissed.

Order pronounced in the open Court on February 25, 2022.

Sd/- Sd/-
(Girish Agrawal) (Rajpal Yadav)
Accountant Member Vice-President

Kolkata, the 25th day of February, 2022
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